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UPON hearing the counsel the Court made the following
ORDER

We have perused the compliance affidavit dated 28" February,
2024 filed by Shri Shubham Shukla, Basic Shiksha Adhikari,
Muzaffarnagar, Government of Uttar Pradesh. The workshops, as
stated in the affidavit, will be held till 24t" April, 2024.

We direct the State to file an appropriate affidavit by the
end of April, 2024 reporting compliance about the conduct of the
workshops.

In the meanwhile, for considering the larger issues which are
flagged in the earlier orders and the directions issued by this
Court regarding implementation of the Right of Children to Free and
Compulsory Education Act, 2009 and the Rules framed thereunder,
list the Petition on 15 April, 2024. 1In the meanwhile, the State

is free to file an affidavit on these aspects.
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